








PREFACE

Training of food handlers is a pre-requisite for ensuring food safety and the same is also
mandated in the FSS Act, 2006. Food Safety and Standards Authority of India (FSSAI) has
set up Food Safety Training & Certification (FoSTaC) ecosystem to ensure widespread
and effective delivery of training to food business Operators across the value chain. This
ecosystem will train and certify the Food Safety Supervisors from each Food
Establishment as it is envisaged to make this a regulatory requirement.

This Training Manual on Food Safety Management System (FSMS) is prepared with the
intent to provide training to the Food Safety Supervisors (especially the small and
medium businesses) involved in manufacturing, packing, storage and transportation of
Food Supplements, to ensure that critical food safety related aspects are addressed
throughout the supply chain. This manual details the requirements on food safety &
hygienic practices to be followed by Food Business Operators engaged in the
manufacturing sector. It is based on the Schedule 4 requirements of FSS (Licensing &
Regulation of Food Businesses) Regulation, 2011 along with the industry best practices.
It has been designed according to the flow of operation in the manufacturing industry
for ease of understanding of the Food Safety Supervisors.

This Manual contains practical approaches which a business should adopt to ensure food
safety; however, manufacturers may adopt higher or stringent levels, depending on the
needs & complexity of operation. The use of this Training Manual is voluntary and food
business operators may comply with the requirement of the regulation according to
other established best practices.

It is important that food handlers involved in the Food Supplement Supply Chain are
trained appropriately to implement the Good Manufacturing Practices and Good
Hygiene Practices to ensure food safety.

We acknowledge the contribution of the experts from the ReCHaN (Resource Centre on
Health Supplements and Nutraceuticals - A Collaborative initiative of Cll and IADSA) team
and the technical panel of FSSAI for developing this Manual.

Pawan Agarwal — CEO, FSSAI

Chief Executive Officer
Food Safety & Standards Authority of India
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WELCOME TO THE MANUAL

The manual is designed for the Health Supplement & Nutraceuticals Industry. This manual
explains General Requirements on Hygienic and Sanitary Practices to be followed by all Food
Business Operators engaged in the Processing Units, as per Food Safety & Standard Act, 2006.
This manual presents bare minimum requirements of Food Safety and Hygiene to be followed
by Food Business Operators along with Industry best practices.

LEARNING OUTCOME

The objective of this manual is to train the personal, about food safety and hygiene
requirements which are to be followed in their businesses and who can be designated as Food
Safety Supervisors in the Health Supplements and Neutraceutical manufacturing and processing
Units. The Food Safety Supervisors (FSS) may interpret these requirements according to the size
and type of their establishments. The desired outcome of this manual is for better
understanding of food safety and hygiene requirements and high standards of food safety
practices in the industry.

WHAT THE LAW SAYS

The establishment, where the Health Supplements / Neutraceuticals are processed, packed &
handled, by the food business operators, should conform to the sanitary and hygienic
requirements, food safety measures and other standards as specified below. It shall also be
deemed to be the responsibility of the food business operators to ensure adherence to
necessary requirements.

In addition to standards requirements by FSSAI, the food business operators shall identify steps
in the activities of Food businesses, which are critical to ensure food safety, and ensure that
safety procedures are identified, implemented, maintained and reviewed periodically.

In India, the mandatory sanitary & hygiene requirements for food business operators are —
“Part Il of Schedule 4”of Food Safety and Standards (Licensing & Registration of Food

Businesses) Regulations, 2011 (http://www.fssai.gov.in/home/fss-legislation/fss-
regulations.html) under Food Safety & Standard Act, 2006
(http://www.fssai.gov.in/home/fss-legislation/food-safety-and-standards-act.html).

For the ease of understanding, the relevant sections from Part Il of Schedule 4 of Food Safety
& Standards (Licensing & Registration of Food Businesses) Regulation, 2011 has been
segregated as per flow of operations in the Health Supplement Sector.








































































































































































































































































































































